
NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH

C.P. No. 1463i2017

CORANf; SHRI B,S,V. PRAKASH KUMAR
MEMBER O)

SHRI V. NALLASENAPATHY
MEMBER (T)

ORDER SHEET OF THE HEARINC OF MUMBAI BENCH OF THE NANONAL
COMPANY LAW TRIBUNAL ON 07.02.2018

NANIE OF THE PART]ES: Sureshchand Bharwal Sutaliya
v/s.

Citanjali Jewellery Retail Ltd.

SECTION OF THE COMPANIES ACT: I & BP Code 2016

sd/'- -

ORDER

Thc Counsel for the Pctitioner as wcll as the CorporatL. Debtor are present

Orclers Reservcd.

sd/-

V, NALLASENAPATHY
Mcmber (Techdcal)

B.S.V. PRAKASH
Membcr (.fudicial)


